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THE MI ISTER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N.K.P. SALVE) : (a) The pre ent 
annual requirement of lead, both primary 
and secondary, in the country is about 
75,000 MT. 

(b) Production of primary and secondary 
lead in the country during 1982-83 was 
22,895 tonnes. 

(c) Yes, Sir. 

(d) There is a proposal to set up a zinc-
lead smelter complex with a capacity to 
produce 70,000 tonnes zinc and 35,000 
tonnes primary lead per annum at a site 
near Village Chanderiya in the District of 
Chittorgarh (Rajasthan). The proposal 
is under the active consideration of the 
Government for an investment decision. 
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Infiltration by Foreigners 

8753. SHRI RAM PRASAD 
AHIR WAR: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of foreigners wllo have 
infiltrated into the country in each of the 
last three years and in the current year into 
each of the border districts of Rajastan, 
Gujarat, Jammu and Kashmir, Eastern 
Bihar, 'West Bengal, Assam and Tripura ; 

(b) how many of them have got for them-
selves ration cards, names enrolled in voter 
lists and have acquired immovable property 
in each district of the above States ; 
and 

(c) the steps taken to deport them and 
to seal the borders for effective check? 

THE MINISTER OF STATE INTHE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR: (a) to (c). 
The information is being collected, and 
the same will be laid on the Table of the 
House. 

Approval of Foreign Collaboratio 

8754. SHRI LAKSHMAN MALLIC . 
Will the Mini ter of INDUSTRY be pIe sed 
to state: 




